FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SIRI RAM SYAL HYDRO POWER

PRIVATE LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor Siri Ram Syal Hydro Power Private Limited
2. Date of incorporation of corporate debtor 28/02/2003
3. Authority under which corporate debtor is | ROC-Delhi
incorporated / registered
4. Corporate Identity No. / Limited Liability CIN: U45206DL2003PTC119207
Identification No. of corporate debtor
5. | Address of the registered office and principal | Registered Office: 87A, Adhachini Sri Aurobindo
office (lf any) of Corporate debtor Marg, South Delhl, New Delhl- 110017
6. Insolvency commencement date in respect of | 11.06.2025
corporate debtor
7. Estimated date of closure of insolvency | 7" December, 2025 (180" day from the date of
resolution process Commencement of Insolvency Resolution Process)
8. | Name and registration number of the insolvency | Name: Vikram Bajaj
professional acting as interim resolution ‘
professional Regd. No.: IBBI/IPA-002/IP-N00003/2016-
17/10003
9. | Address and e-mail of the interim resolution | 214, Second Floor, Tower A, Spazedge, Tower A,
professional, as registered with the Board Se“‘,’r 47{ (.}ur'gaon, Harya‘na, 122018
Email: bajaj.vikram@gmail.com
10. | Address and e-mail to be used for | Immaculate Resolutions LLP
correspondence with the interim resolution Unit No. 112, First Floor, Tower-A, Spazedge
rofessional Commercial Complex, Sector-47, Sohna Road,
P Gurgaon-122018
Email Id: ibc.srshp@gmail.com
11. | Last date for submission of claims 25.06.2025
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and

(b) Details of authorized representatives

are available at:

(a) https://ibbi.gov.in//en/home/downloads
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench (Court-III) has
ordered the commencement of a corporate insolvency resolution process of the Siri Ram Syal Hydro
Power Private Limited on 11" June, 2025.



https://ibbi.gov.in/en/home/downloads

The creditors of Siri Ram Syal Hydro Power Private Limited, are hereby called upon to submit their
claims with proof on or before 26™ June, 2025 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

\
NV
Vikram Bajaj

Interim Resolution Professional

Siri Ram Syal Hydro Power Private Limited

Registration Number: IBBI/IPA-002/IP-N00003/2016-2017/10003
Registered Address: 214, Tower A, Spazedge, Sector 47, Gurgaon - 122018
Email For Correspondence- ibc.srshp@gmail.com

Email: Registered with IBBI — bajaj.vikram@gmail.com

AFA Valid up to: 31.12.2025

Place: Delhi
Date: 13.06.2025
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Vikram Baijaj

Interim Resolution Professional

Sirl Ram Syal Hydro Power Private Limited

Registration Number: IBBHIPA-G0ZAP-NO0C032016-2017/1100403

Registered Address: 214, Tower A, Spazedge, Sector 47, Gurgaon - 122018

Email For Correspondence- ibc srshpi@gmail.com

Place: Dethi Email: Registered with IBBI - bajaj vikram@igmail.com
Date: 13.06,2025 AFA Valid up to: 31.12.2025

FINANCIAL EXPRESS >2f: 14 June 2025 @Gg

READ TO LEAD httpS ffepaper.fina =



B T
e S
it famen va wem anmm o @ s 6 & st
(midRe orfeat & fan fBaen waens ol @ 2018)

nrafire fiem
1| e R E

z | mioe o Fows B A0 000

a | miveee P EER o wRE  9WET | wod e el
| formftiesrifrg i

d | wiie gwam @ SRl TEN R | CIN: LS 206 DL A FTT 19247
| it g yRETH e

g | whE dAem & dunga EmbEn ofy | TATER SRR e wilErd ) wrhiE W Rk

| e wmterm (=fd e W) W T freett = Twedli— 110017
g | WEORE T & wEd o 1eEE R | 4y oeooes

| @
7| frmen warmm ufEw & aw w9 wy | 7 TEEER soes (aaderare wree afiFw wEoAR
| arpafe Ry o it @ veoel R

g | i mary PEE W O OET R | em fra
A TraTeEn O w0 A APE iR | AT T IRBELIPA 03P N 00, 20 A T 00

|| e
g | e ok dme oot wnfle maem g | 214 Tl @et whaw u, W, Wi
#1 W N §-4A WL 47 v wiraeEn, 1zems

jo| HeftE waam e O COTHER W | gigde Yo yEmE

Tm T m"ﬂl T ETRT TR i -'_If-l‘:'_-\_l HaE 12 nEY |:_|‘-_|.|_|! ﬁ*& mﬁmua
i IR, WHET-47, WES W weEiE-1zams
S At (he sralypidamailcom

——— ——— e e P b e

L e T e Iy " .

| o g Ty o Tk O 0

2] R RN WY AW GEEE AW | A

| 21 & wv-aw Bu) s Y 8 aEa
peE ] &g uly

qu| MRS denen vt o e e u |
| ol o meernad 6 aknpe iR @
w4 we e b fem Rl e vy
WifwEE A fan de A
MELRE LR e [} s Vi o i e home down keads
| fa) afrpe ol w fEeer mEt | fm) ene el
| TR #

pergare e & andl B P ool el ena Repra o e 9 e 1 A on
G+ 2025 w1 Bl 9w wrnE ems oy wede fefrie @l widie Bore e wfiE
9w i e fam @

Fert v oo migt umw mgde fafes & Saerd wtagn @ my w918 vy v
# f&v 25 97 2025 @ o Sud el Wil gen oo & amn sfealfan o @ sfw
FHIE YR @ W S @)

(el Sam) ® ama grt of fas soegiie mew | wAe @ H WS wRE B
a1 dae |l w9 A e g o1 gR e wmer # R @ e e wen
w7 e B

5TH W S W WIS WHT HR( WEA W S S |

[

o womar

(wafm e i)

frh o e s e g fafns

TATSEOT  F: IBBLIPA- (N2 P- NN 201 6-17/ 13

defrgn T 214, Befre mE, S v oWom P u deeR 47, T RO, 1zeo1a
vamar % fog $A9 = (besrshpirgmalleom

= fEh smddrifamd @ wm dofrpm $E — bajajvikramdgmalleom
faeiee 1306 2025 mowy  de 31122006 U

14 June 2025

a Sat,
¢ m https://epaper.jansatta.com/c



